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M owew fag< xwgd (A%
feger(): @ ST 9ger wew ¥ oAl
g, 39 99T g9 ¥ ;AW F AT
ST d1, F@AT ar ge sy |

qeWeT WEled : g, 98 I I8
ST gFdr g7 ;AT S, W ged H

=

T WA ? TG A=ST HOAE g . ...
Interruptions

MR, SPEAKER: What ali iz =aid
ig without my permission. Other than
3717, not a single worg chould be re-
corded.

i WEIWIX YT qFaal T
gay ¥ Targ @ fawm  ofgsd
R A gTa T F T TE 47
Iq T H gg 9EAr @y fF I
A &1 o fawy faseg o gfva
g mr ¥ wueIEvy, 99§ &da A

O FX9E & W@l g ! W IR
GO F TN IE TS IHEl & CHiAd
FA F fag w1 et & 36 wHs wfw
3w wAm & fau gifra @ g9y
gt frg @ & f5 v dwd
F wifes 7 T AR & Srad
F g faaae $XF I JF sFd

qfr ¥ &F T a1 I A
WEuU UF UAAwAIEfed dHIT &t
FETaT ¢ W g AR S SAfgd Wi

oI UG F HAAT ¥ FEE
gk & a1 frgza g f& wiEass
Sw gEear #1 geEm F  fEg
UF IeaEddT giufy 9§ FT IEET
fra s arfs 39 o & fa@ &
arelt &1 faee gas a9 |

(ii) SERIO S CRISES IN INDIGENO S
Tasar SILK IND STRY OF TRIBALS IN
ORISSA DUE TO IMPORT OF SILK YARN OF
CHINESE ORIGIN

*SHRI RASA BEHARI BEHERA
(Kalahandi): For cenfuries, Tasar cul-
ture hag been the exclusive craft of hill

folgk and tribalg inhnabiting in Kala-

handi, Keonjhar, Sambalpur and the
Similipal forest track of Mayurbhanj
digtrict of Orissa. The people of the
region in the State of Orissa hav: ac-
cepted thig vocation ag their principal
meang of livelihood. They have been
meeting the requirement; of the dec-
mestic market ang tasar silk collected
from these growerg by State Tasar Co-
operative Society are supplied to the
different tasar silk units of the country
for last many decades. Tha entire fa-
milies of most of the tribal villages en-
gage themselves 1n this vocalion
throughout the year. They work from
morn {o dusk in .growing tasar silk in
the deep forest. But it is a maiter of
great regret that this year the Tasar
silk industry is facing serious crisis:
owing to the import of huge quantity
of silk yarn of Chinese origin. Those
imported silk yarn have been accumu.
lated for sale in almost all the domes-
tic tasar silk marketg of Orissa and
other parts of North-eastern region,
The flow of imported tasar cilk into
Orissa and other North Eastern States
have resulted in sharp decline of pro~
cess of the domestic product. The
Indian growerg particulariy of Orissa,
mostly tribal, fing it axtremely difficult:
to market thetr produce at such a low
price,
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**Not recorded.

°* the original speesh was delivered in Oriya.
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Lakhs of tribalg living in gnd around
Orissa will be handicapped and they
will remain without employment if thg
import of gilk yarn of Chinese origin
ig further encouraged. Middlemen
have already reached in the tribal belt
of Orissa and they ara exploiting the
Adivasig,

In view of this I urge the Govern-
ment to stop the import of tasar sitk
yarn from China, Efforts should be
made by the Centre 10 send guidelines
to all the State Governmentg to stop
the operation of trade Ly the middle-
men in the hill tracks. Strong action
shoulg be taken against the middle-
men  exploiting the {ribals. Support
price shoud be given to the tasar silk
growers for their products.

(iii) NEEDp FOR
PRICE OF JAGGERY
ANDHRA PRADESH.

RECOMMENDATION
TO PRODUCERS 1IN

SHRI M. RAM GOPAL REDDY
(Nizamabad):  Jaggerv in  Andhra
Pradesh have touched the rockbottom
Creating unprecedented situation n
jaggery markets of the State. Andhra
Pradesh is an important State in India
for jaggery prodnction next oulv to
Uttar Pradesh, More than 5 lakh tlor.-
nes of Jaggery ig annual’y produced in
the State. Out of this about 3 1akh
onneg is exported 10 other Stateg like
Madhya Pradesh, Maharashtra, Guja-
‘at, Bihar and West Bengal. The pro-
luction in Visakhapatnam district is
uite huge and there is 3 big jaggery
narket at Anakapalli where large
juantities of jaggery are assembl-
:d and marketed. Jaggery produ-
ers are often affected by price fluc-
uations. There is no “‘guarantee
Tice” to the producers. Tn the cur-
ent year, Andhra Pradesh ig having

Cane area of 1.58 lakp hectaree and
e cane production iy estimated at 125
ikh tonnes. Of this, Nearly 50 to 55
€r cent goes to jaggerv manufaclure
* different partg of the State.

In the current year there Wags steep
1 in jaggery prices, Aj present jag-
éry pilees are ranging from Rs. 90
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to Rs, 170 per quintal depending on
the quality and the average price may
be taken to be about Rs. 150 per quin-
tal, The conversion charges for a
quintal of jaggery at the present rate
of electricity charges, cost of equip-
ment and labour come tg Rs. 80 per
quintal, At the average rate of Rs,
150 per quintal, the farmerg get on an
average Rs 70 per ‘onne of cane. This
meagre return when compareg to
Rs, 80 per quintal. At the average
rate of Rs, 150 per quintal, the farmerg
get on an average Rs. 70 per tonne
of cane, This meagre return when
tompared to Rs, 191 per tonne of cane
paid by sugar factories in Andhra Pra-
desh is too low, resulting in a loss of
about R. 120 per tonne nf cane to the
jaggery producers

Hence there is an urgent need to nro-
tect the jaggery producers in the pre-
sent crisis, The Governmnt have to
come to the rescue of the jaggery pio-
ducers to ensure cahtinuey  employ-
ment to thousands >f farm labou- and
rural poor. In the circumstances the
Central ang State Governments
should take urgent action on the fol-
lowing lines:—

1. Walval of Sales tax on jaggery
sales with immediate effecr.

2. Grant of permity for export of
jaggery to other countries,

3. Government agencies ag well ag
NAFED may be directed to under-
take export and nrocurement  of
jaggery on a large scale,

4. Procurement of jaggery by Go-
vernment Agencies onn paymen: of
Support price to feteh {he equivalent
of cane price paid by the sugar fac-
torieg during the current crushing
seasons.

5. Allotment of raillway wagong on
high priority basig to jaggery mar.
keting centres in Andhra Pradesh to
speed up the jaggery movement to
consuming areas.

6. Purchase of jaggery by Sugar
factorieg for converting it into sugar



